
Action Taken Report 
 

 
ORDER OF HON’BLE NGT, PRINCIPAL BENCH, IN THE MATTER OF SHARAD C. 
KAPADIA VERSUS STATE OF GUJARAT [OA NO. 340/2022] 
 

1) Major points in matter:  

 M/S Avadh Infra build, Avadh group next to Eco farm, TP no. 26 (Abhva), F.P. No. 

84+85/1+92+93+94, Moje: Abhva, Vesu, Ta: Chorasi, Dist: Surat running Ready Mixed 

Concrete (RMC) Plant on open Plot No. 215, T.P. no. 26 of Surat Municipal Corporation 

(SMC) cause pollution and damage to the environment due to spreading of cement dust 

within surrounding area and will be detrimental to the health of inhabitants of the 

locality and animals of petting zoo.  

 

2) Direction:   

Hon’ble NGT directed to visit the place jointly - the District Collector & District 

Magistrate and RO, GPCB, Surat team and submit the factual & action taken report in 

the matter.  

 

3) Latest status of the Industry: 

 
 The project site of “Avadh Ercole” under the ownership of “Avadhinfrabuild” is for 

building construction project having Plot area of 27039.0 Square Meter with proposed 

build up area of 1,83,665.23 Square Meter of residential building project, located at TP 

no. 26 (Abhva), F.P. No. 84+85/1+92+93+94, Moje: Abhva, Vesu, Ta: Chorasi, Dist: 

Surat. Proposed project has obtained Environment clearance (EC) for the samevide letter 

no. SEIAA/GUJ/EC/8(b)/936/ 2022, dated16/04/2022 (Annexure-I).  

 Project developer has installed Ready Mixed Concrete (RMC) Plant at adjoining to afore 

mentioned project site on open Plot No. 215, T.P. no. 26 of Surat Municipal Corporation 

(SMC) (Annexure-II).  

 They have obtained this plot from SMC on rental bases for a period of 11 Month, 

permission letter is attached.  

 The Site In charge Shri Vishal Sakariya of Avadh Infra build (Avadh Ercole) has informed 

that earlier they had to plan and started erection work of RMC plant at the F.P. No. 46, 

Sr. No. 242 (T P No. 75) which is adjoining to premises of Eco Farm. However, after 

objection made by owner of Eco farm, they had stopped erection activities for RMC plan 

at this site and installed at open plot No. 215 of SMC which is about 300 Meter distance 

from the Eco Farm. 

 At the time of visit, excavation and foundation work of building project is going.  

 Ready Mixed Concrete (RMC) plant is also found in operation. RMC plant is consisting 

with 2 nos. of cement silos, 1 nos. of fly ash silo, 1 nos. of mixer and 2 nos. of hoppers.  

 They have provided closed filter system at roof of silos to control dust emission during 

the loading, unloading and operational activities. At the time of visit, provided closed 

filter system is found working.  

 Installed RMC plant at F.P. no. 215, T.P. no. 26 has not obtained CTE and CCA of the 

Gujarat Pollution Control Board.  

 SCN is issued on  dated:20/06/2022  & 24/06/2022   
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Permission letter of SMC for plot no. 215, T.P. no. 26  
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